VY

IM THE CENTRAL ADMIMISTRATIVE TRISIMAL, JALFJR BENCH, JALFUR
QA Lag/ac _ DATE «F QFRDER: 74,2003
Prem Chand 3hamma aged sbout 41 yaars, son of 3hri Moti Lal
Caste Braharin, Driver, worling undzr Dzputy Chief Enginzer(C),
Ratlam Diviz icn, Kotz and resident of Prstap Colony, Rangpulr

Road, Kota (Raj?‘.);

sese Applicant.
” \ERSUS
IS Unicn of India thrcugh General Mmager, Western Rafilway,
Churchgate, Bumbay:.
by Divisional Railway Manager, Westzin Railwsy, lotav
A Deputy £ BEnginezr (C), Watamn ‘Railway, Rat lams

Wi e Respondents

Mr., Rajvesr Shamna, Counzzl for the applicants

——

Mre Tej Prakash Shamma, Counszl for the raspondaznts «

CORAM 3

Hontbh 1= Mr, H.0. Gupta, Meaber (Ldministrative)

Hon'bl2 Mr. M,Ly Chauhan, Mamber (Judicial)

ORCER (ORAL)

This ©A has b:=3n filzd for ths following r:liefs:-

"An ord:r/Direction/Command to th: respondents/non-
Japplicants dirzcting them to set asidz the ordsy Jdated 4,.3,97
Annaurs 'A' /1 in regard to petition:r and this order upto

the extent of the patitioner wmay kindly bz declarsd null 2

vold and accordingly the ordzr detad 5.2.9% Annawure A/2 may

alsc be set aside and Mindly may declars 11 & void, it may
Lindly be further declared that the zpplicmt is entitled to

be regularisa on the pozt of Driver in Group 'CY and Lo contie-

nua on that post in grade accordingly with further conssquential

‘henefits and future p2liafs., The non agplicants kindly be

V
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diracted noet to revert and postad the asplicant in Group 'Dt
as Gangm any

(ii) Any other relief as may be considered appropriats: and
nacsssary in the facts and circumstances of the cass also be
grantedy

(iii) Cozt of thz appliczticn may be awardsd to ths applicents:"

2 During thz courze of amgumants , the lzarn2d counsel for
thz applicant submits thast if the pay of the applicant as drawn

by hinm whilz worbting as Driver is protectad, he will not like <o

proczed further ithe matizr, Th: lzamed counse l for the r2spondents

was glven timz to checll up whether the respondent: have alraady
fixzed the applicantts pay taking into account his pay a he was
drawing a3 Driver, The lsarned bO”ﬂ:%l for ths respindents submnits

L %txkcn-\ soiian An C*N.WD e —
that ths 4pgy of the applicant on GSﬂxg%IUPLhdu besn fixed bazzd

on last drawn pay whilsz functioning as Drivery

AN

Se In vizw of the submissigns of the partizs, thiz OA is

any ordsr as to costs,

(M.L, CHA THAN) (m

'MEMEER (J) MEMBRER (A)




